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Mew Delhi this the gth day of September 1999

Hontble Mr. Justice Y. Rajagopala Reddy, YC (J
Hon’ble Mrs. Shanta Shastry, Member (A)

‘1. shri Hari Gopal,
s/o Shri Parsh Ram,
Wealdar

hiri Rameshwar Dayal,
/o Shri Pathey,
ligner

2
3

~

&

&3

3. Shri surai,
s/o. Shri Maha Dec Prasad,
Weldar :

1. : 4. Shri Mane Lal,
f?‘ : : shri Gokal,
Lutor

5. shri Mahendra Rumar
shri Gaj Raj $Singh,
Grinder

&. Shri Har Prasad,
s/0 Shri rahdeo,
Mounder

7. Shri Shiv Dutt
S/ Shri Shram Dutta,
Blacksmith

%. Shri Ram Kumar,
L . s/o Shri ¥ishambar
A Fitter

2. Shri Surssh Dutta,
s$/0 Shri Baldeo Dutta,
placksmith

1C¢. Mohd. Hasan,
$/0 Shri abdul Wahib
Mason.
e LApplicants
(Bv advocate: Shri B.S. Maines)
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1. Shri 8.p. Mehta :
General Manager
Morthern Raillwaw
Faroda House
Mew Delhi.
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2. Shri P.C. Sharma
Civisiondl Railway Manager
i Northern Railway
pMoradakad.
%, shri Bijender Singh
assistant Engineer
Northern Rallway
Najibababkbd.
.« < Respondents
ORDER_(0Oral)
By Reddy. J.=
ﬁt' the reguest of learned counsel for the
applicant the C.P. is dismigsed as withdrawn.
~ 5 (%" _
(tirs. Shanta Shastry) (¥v. Rajagopala Reddy)
Member (A) Vice~Chairman (J)
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